
ACT Np. X. OF 1853. 
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Passed hy ithe Goverjzor General of India in Council on the 
15th July 1853. 

An Act to amend Act No. XXIX of 1836. 

. . WHEREAS it is expedient to prevent boats, rafts and floats from 
~emaining longer than necessary i in  any part of the lines o f ,  Na- 

'). I>-w. - '  vigation described in Act No. XXII. of 1836, it is enacted as 


